
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3195 139 3334 161 3 164 192 12 204 3164 130 3294 -0.97 -6.47 -1.20 59 0 59 239 31 270

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3677 3382 7059 302 206 508 204 151 355 3775 3437 7212 2.67 1.63 2.17 82 16 98 617 836 1453
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PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF FEBRUARY, 2016
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